
27.05.2014                              J-1    PRONOUNCEMENT OF JUDGMENT ( APPLT. JURISDICTION )

COURT NO. 1 
(DIVISION BENCH-1)
HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

AT 10.30 A.M

1. W.P(C )3262/2014 CENTRE FOR HUMAN RIGHTS GAURAV KUMAR BANSAL
VS. UNION OF INDIA & ORS JATAN SINGH

COURT NO.3       
(DIVISION BENCH-3) 
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MR. JUSTICE JAYANT NATH

1. W.P.(C) 5374/2003 SURESH KUMAR H.S. DAHIYA
VS. UOI & ORS. PRASOUK JAIN

ANKUR CHIBBER

COURT NO. 9 
HON'BLE MR. JUSTICE MANMOHAN

1. W.P.(C) 256/2014 APOORV YADAV R.K. SAINI, ANIL KUMAR YADAV
VS. UNIVERSITY OF DELHI ABHIMANYU DHAWAN, MOHINDER 
& ORS. J.S. RUPAL, PREET PAL SINGH

COURT NO.22
HON'BLE MR. JUSTICE V.K.SHALI

AT 3.45 P.M
1. RSA 113/2010 KRISHAN KUMAR AGGARWAL ARUN K. SHARMA, AMIET ANDLAY 

VS. NATIONAL MANUFACTURING P.C. DHINGRA, P.S. BINDRA
CORP. & ORS. P. CHAUDHURY

COURT NO. 25 
EXTENSION BLOCK (GROUND FLOOR) 
HON'BLE MS. JUSTICE INDERMEET KAUR

1. CRL.A 891/2002 RAMESHWAR GIRI HARSHIT JAIN 
VS. STATE KUSUM DHALLA

2. CRL.A 786/2002 SURINDER KUMAR B.S. CHAUDHARY, CHITRA GOSWAMI
   CRL.M.A 2624/2002 VS. STATE FIZANI HUSSAIN



27.05.2014                              J-2    PRONOUNCEMENT OF JUDGMENT ( APPLT. JURISDICTION )

COURT NO. 28 
EXTENSION BLOCK (GROUND FLOOR) 
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M

1. CRL.A 1165/2011 PRADEEP KUMAR MUKESH KALIA, HANSRAJ SINGH 
   CRL.M.B 18/2014 VS. THE STATE (NCT OF DELHI) LOVKESH SAWHNEY

COURT NO. 15 
HON'BLE MR. JUSTICE V. KAMESWAR RAO

AT 10.30 A.M

1. W.P(C) 1045/2006 NEW DELHI MUNICIPAL COUNCIL MANPREET KAUR, ARUN BHARDWAJ
VS. MAHIPAL SHARMA DEEPALI GUPTA

2. W.P(C)3202/2007 MAHIPAL SHARMA DEEPALI GUPTA, MANPREET KAUR
VS.NEW DELHI MUNICIPAL COUNCIL ARUN BHARDWAJ

3. W.P(C) 6933/2003 NEW DELHI MUNICIPAL COUNCIL MANPREET KAUR, ARUN BHARDWAJ
VS. NANAK CHAND & ANR RAJIV AGARWAL

COURT NO. 18 
HON'BLE MS. JUSTICE DEEPA SHARMA

1. MAC.APP. 399/2012 RELIANCE GENERAL INSURANCE PANKAJ SETH
CO. LTD. NAVNEET GOYAL
VS. HARESH KUMAR @ HARISH KUMAR
AND ANR.

    HIGH COURT OF DELHI                            
    26TH MAY, 2014                             REGISTRAR (LISTING)

////////////////////



27/05/2014                                              PRONOUNCEMENT LIST OF COMPANY SIDE

COURT NO. 5 [E-COURT]
                       HON'BLE MR. JUSTICE VIBHU BAKHRU

    FOR PRONOUNCEMENT OF JUDGEMENT
4.  CO.APPL. 648/2012          GATI CARGO MANAGEMENT SERVICE AMIT GOEL, PRABHAT KUMAR, 
    CO.APPL. 1838/2013         Vs. SBL INDUST. LTD.         RAJEEV KUMAR, MAYANK GOEL,
    CO.PET. 321/2001                                      LALRUATPUIA SAILO, BK SINHA, 
    AT 02:15 p.m.                            PRATIBHA SINHA, YOGESH JUJIA,
    AMIT SOOD, YOGESH JAGIA

           

******



27.05.2014                         FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO.  22    (OS-E) 
HON'BLE MR. JUSTICE V.K. SHALI

     AT 3.45 P.M.

18. I.A. 7858/2009            DR. TEJ INDER SINGH SALUJA   ARUN VOHRA,RACHNA            
    I.A. 9724/2009            Vs. DR. TEJ MOHAN SINGH      AGGARWAL,PAYAL               
    I.A. 7059/2010            SALUJA AND ANR.           JAIN,L.D.ADLAKHA,PRABKHAR    
    In CS(OS) 1126/2009                                    GARG,DINESH GARG,SAMRAT K    
                                                           NIGAM,MANOJ KR,K.B. UPADHYAY,

SURBHI SHARMA
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